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THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) Yes, Sir. 

(b) Experimental mining has been 
started to carry out are amenability studies 
on pilot plant scale. Following a resolution 
passed by the Khasi Hills autonomous Dis-
trict Council, notice has been served on the 
Department to stop further work in the area. 
Since experimental. mining operations were 
undertaken after obtaining necessary per-
mission from the Khasi Hills District Council, 
the matter is being taken U? with them so that 
pilot, plant studies can be completed. 

(c) Yes, Sir. 

{oj ~,;"ing of Uranium on commercial 
7.cale will be taken up after preparation of 
Detailed Project Report and project sanc-
tion. Present activities are in connection with 
the collection of data for the preparation of a 
technical feasibility report for the project. 
The matter is being taken up with the Khasi 
Hills autonomous District Council and the 
Government of Meghalaya. 

Irregularities in Super Bazar 

5683. SHRI SURENDRA PAL 
PATHAK: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Government have re-
ceived any memorandum from some Institu-
tions/Organisationslindividualsltrade unions 
regarding a probe into the alleged irregulari-
ties being committed in the branches of 
Super Bazar located in New Delhi; 

(b) if so, the ,action taken so far by the 
Government in this regard; 'and 

(c) the details of the results thereof? 

THE MINISTER OF STATE IN THE 

MINISTRY OF CIVil SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED): (a) . . 
to (c). Yes, Sir; Govt. and Super Bazar 
Management have been receiving complaints 
from InstitutionslOrganis~tionslindividuals 

regarding irregularities being committed in 
some branches by some unscrupulous 
employees. The nature of the complaints are 
generally regarding bl~ck-marketing in pal-
molein, pilferage and shortage in goods, 
overcharging of customers, non-!~~=;;1Q 
~~ . ~m~e!;; dIN wR account of Bardana 
supplies to the branches; selling goods with-
out cash memos, disCourteous behaviour 
with ccstomers etc. A full-fledged vigilance 
Depaitment under the charge of the Vig-
ilance Officer is functionil)g in Super Bazar 
and immediate steps are taken to investi-
gate the complaint and strict action in the 
shape of Departmental inquiries is taken 
against erring employees. 

[English] 

Misuse of Ration Cards 

5684. SHRI V. KRISHNA RAO: 
SHRI K. H. MUNIYAPPA: 

Will the ~RIME MINISTER be pleased 
to state: 

(a) the steps taken to obviate the mis-
use of ration cards; 

(b) the percentage of rice and wheat 
which remains unsold by PDS outlets be-
cause of unused ration cards; 

(c) whether unsold rice and wheat are 
being manipulated by the Public Distribution 
System outlets; and 

(d) the steps taken by the Government 
to check this menace? 

THE MINISTER OF STATE IN THE 


